High Coury of Jamnu and K, ashmir ar Srinagar,

Order

No: % 5 —b ) Dated: [ [ |C? ')’Ol'g’

w

Sanction js hereby accorded o the additional allotment of funds to the tune
of Rs. 40,500,- f My Fourty Thousand and Five hundred only), in favour of
Munsiff, 4 ishimuqam, unde Major Head 207 L-Adm of Justice, Sup Head 0488-
D&S Judges, object iecad “ggp7 Office Expenses” during the curreny Jinancial

year 2018-19 for Ieleasmg the salary of Daily W, agery appointed for Warel, and

ward .

By Order. _ W

Depun Registrar (4 u‘fs)
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Copy o the:-
/l'/( Munsiff, Aishnugam,

2 Treasury Officer, Aishmugam,
- Forin £ and n/q
A, Or der hook.

Ne ate A uf-Aamsly %"a‘“ﬂ/;u‘ﬁ"/

Depuity Registrar (AC(
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